J
SLP(Crl.)No. 2497 OF 2003

| TEM No. 39 Court No. 11 SECTION I | A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 2497/2003
(From the judgenent and order dated 21/03/2003 in MCRLP 653/ 03

of The HI GH COURT OF M P. AT | NDORE)

BALU SI NGH Petitioner (s)
VERSUS

UNION OF | NDI A Respondent (s)
( Wth Appln(s). for bail and Ofice Report )
Date : 08/09/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE BRI JESH KUVAR
HON BLE MR JUSTI CE ARUN KUMAR

For Petitioner (s)M. Sushil Kumar Jain, Adv.
Ms. Pratibha Jain, Adv.

Puneet Jai n, Adv.

A. P. Dham ja, Adv.

Pradeep Aggarwal , Adv.

A. M shra, Adv.

Anj ali Doshi, Adv.

Ruchi Kohl i, Adv.

Ram N was, Adv.

SFFSSSS

For Respondent (s)Ms. Binu Tanta, Adv.
for Ms. Sushma Suri, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Four weeks’ time, as prayed, is allowed to file counter affidavit. List thereafter.

(A S. BI SHT) (KANVAL SI NGH)
COURT MASTER COURT MASTER



